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(b) what is the alignment of the project and through how many States the

project would be executed;

(c) the total length in kilometers and total area in square meters to each of the
States;

(d) whether all clearances required for the projects including environmental

clearance have been obtained;
(¢) the cost of the project; and

® the mode of financing including by the Central Government, State

Governments and private parties?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI
RADHAKRISHNAN P.): (a) Sagarmala is a programme for port-led development in the
country and not an individual project. Government of India is undertaking the
implementation of the SagarmalaProgramme in accordance with the concept approved
by the Cabinet on 25th March, 2015 to cover coastal States and the programme

implementation is an ongoing process.

(b) and (c) As part of the SagarmalaProgramme which aims to promote
comprehensive Port-led development, a National Perspective Plan (NPP) for the
comprehensive development of India's coastline and maritime sector is being prepared
covering all the Maritime States and Union Territories. The draft NPP was prepared in
February, 2016, and copies of the same have been sent to the Maritime State

Governments/UTs and relevant Central Ministries for seeking comments.

(d) to (f) The draft NPP for SagarmalaProgramme includes projects identified in
the arcas of Port Modernization and New Port Development, Port Connectivity
Enhancement, Port-led Industrial Development and Coastal Community Development.
Implementation of identified projects will be taken up, starting Financial Year 2016-17,
by the relevant Ports, State Governments / Maritime Boards, Central Ministries, mainly
through private or PPP mode. Required clearances would be taken by the agency

implementing these projects.
Joint meeting to expedite Sagarmala project
1903. SHRI AJAY SANCHETT: Will the Minister of SHIPPING be pleased to state:

(a) whether a joint meeting on ports, security and development has been held

to develop islands and to expedite the ambitious Sagarmala Project;
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(b) if so, the details of decisions taken in the above meeting; and
(¢) the steps taken to implement them?

THE MINISTER OF STATE IN THE MINISTRY OF SHIPPING (SHRI
RADHAKRISHNAN P.): (a) to (c) The concept of Sagarmala was approved by the
Cabinet on 25th March, 2015. In addition, the Cabinet directed that a comprehensive
plan for the integrated development of islands be finalized in a time bound manner in

consultation with the Ministries/Departments concerned.

Periodic meetings have been held related to holistic development of islands and
security issues which are being coordinated by Ministry of Home Affairs through a
Task Force comprising of representatives from the concerned Ministries / Agencies. An
Inter-Ministerial Group (IMG) has been constituted to finalize the list of islands to be
taken up for development and to identify the lead activities and nodal Ministries for

each of these islands.
Implementation of interlinking of river

1904. SHRI SANJAY RAUT: Will the Minister of WATER RESOURCES, RIVER
DEVELOPMENT AND GANGA REJUVENATION be pleased to state:

(a) whether any special committee meeting has been held with the various State

Governments for the implementation of Interlinking of River (ILR) programme;
(b) if so, the details thereof;

(c) what is the current stand and views of various State Governments on the

implementation of the programme; and

(d) whether Government has fixed any deadline for the implementation of the

programme for enhancing water and food security of the country?

THE MINISTER OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA
REJUVENATION (SUSHRI UMA BHARATI): (a) and (b) In order to speed up the
implementation of Inter-Linking of Rivers Programme and to arrive at a consensus on
the link proposals between the States, a 'Special Committee for Interlinking of Rivers'
has been constituted by this Ministry, in September, 2014. Eight meetings of the Special
Committee have been held so far, wherein State Irrigation/Water Resources Ministers
along with the Secretaries of various States remained present. The Committee after
considering the views of all the stakeholders is proceeding ahead to expedite the

objectives of interlinking rivers as per terms of reference of the Committee.



